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Y TeE iy qeAw G ot = § geqa i S0 oY IHE 39 AT SATerhiad
TR SITUT 7 @eq® STfershT<y, sratrhal &f saeTd &9 7 97 TRt e T9ea g 99 9 &7 sa@w

ST ST UHT AT o0l GAATS 6 TETG TAT UHT 3T ST+ F0T & TATq, I3 e 2l, S qeqd griesrr
AFLTF FHA, AT FIT AT AT SAAAAT T FAATT HL TR AT FALATT Y TR |

I At T AT 3T T ST-ATT (2) F AT qeAw Aty g AT o #wre oft areer

HTaw g |

TH ATEGAAT & AT A ATAT qIH F L@ 3T AT AL AT TTHET 6 36 FATAT §

STAS g AT IAHT [gadg SARRAT T HL e 7T ST Jahat g |

AT

ST I & TTsrehie o § NH351 % fh.HT. 154 5 f6.#1.180.1 (WgaT - ATavdedr - AT - aTas] -
FESHAT - STAYT) F [T TSI AT ST ATAT GAAT L AAAT HLAAT Higd qr# T "ferd oawr

T T AT A Srer & 919 TSl
HiAE GeqT|| T g AT || A T AER || g T kIR ER T o FT gTHA
(ST ThTE) (FFAT)
1 2 3 4 5 6
AT T AT AAYL
UEEIEI G EIER I
145/1 PAIKI
1 5/ PAIKI 1/ |ff"sfr Edk 0.6424 (%77 ) 0.6424
PAIKI 1
2 147 PAIKI 1 ||[fft 0.0411 0.0411 (FFaT) 0.0411
3 163 REL e 0.0115 (BF7T) 0.0115
4 164/1 PAIK BEil i 0.2494 (FFT) 0.2494
5 ;64/1 PAIK IGEl Fior 0.3184 (%277 ) 0.3184
6 174 min BEil g 0.1373 (FFX) 0.1373
7 174 PAIKI 2 ||[=ft Edk 0.3024 (Fa¥) 0.3024
8 176 EEl F 0.0161 (33T ) 0.0161
9 181 min IGEl - 0.0486 (2777 ) 0.0486
10 448 PAIKI 6 ||[fft Edk 0.3143 (FFAX) 0.3143

e T AT ST
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11 156/2 EEL FO 0.0987 (Z%4% ) 0.0987
12 156/2 NA IGELl URS=aE] 0.0593 (%77 ) 0.0593
13 156/3 BELI FO 0.3284 (2%4% ) 0.3284
14 158 PAIKI 1 ||f=sft F 0.023 (F%a7) 0.023
15 ;59/2 PAIK IGEl Fir 0.003 (3Fa7) 0.003
16 ;z?kr?'k' 2/ IGELl URS=aE] 0.1534 (F%77 ) 0.1534
23/1 PAIKI 1
17 PAIK] 1 BELI Bk 0.1787 (B%4% ) 0.1787
23/1 PAIKI 1

18 PAIK| 2 EEL FO 0.0183 (F%4% ) 0.0183
19 23/1 PAIKI 3 |[fsft FiO 0.1532 (B%a% ) 0.1532
20 25/1 . EEL Bk 0.019 (FFa¥) 0.019
21 26/1. REL FO 0.0024 (FFAT ) 0.0024
22 26/2. BELI FiO 0.0605 (247 ) 0.0605
23 26/3. BELI FO 0.0585 (2%47 ) 0.0585
24 27 PAIKI 1 |[fsfr FiO 0.1415 (ZF4% ) 0.1415
25 35/6 PAIKI 2 |[fAsfr FiO 0.0198 (ZF4% ) 0.0198
26 48/3. IEEL FO 0.0397 (Z%4% ) 0.0397
27 48/4 . BELI FiO 0.0418 (Z%4% ) 0.0418
28 48/6. IBELl F 0.252 (F%aT ) 0.252
29 49/1 PAIKI 1 ||t TR 0.0092 (%77 ) 0.0092
30 50/3 PAIKI 2 |[f&sft FO 0.0023 (Z%97 ) 0.0023
T T AT TIST UEATET

31 500 Min IREL o 0.4304 (TFAT ) 0.4304
32 59 PAIKI 2 |[fAsfr FO 0.0317 (FFAT) 0.0317
T T AT AT IATATS

33 26/1. At Fr 0.0704 (37T ) 0.0704
34 372 PAIKI 2 ||t i 0.0072 (F%a7 ) 0.0072
35 372 PAIKI 3 |[f"sft Bk 0.0142 (FFAT) 0.0142
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36 372 PAIKI 4 |[fAstt i 0.0189 (F%a7 ) 0.0189

37 377 EEL FO 0.0004 (2%47 ) 0.0004

38 388 PAIKI  |[f"sft URSEaR] 0.019 (F%47) 0.019

T T AT ATLOAT

39 73/5 PAIKI 1 |[fAsfr FO 0.0072 (FFAT ) 0.0072
https://www.go

40 73/7 PAIKI 2 |[fAsfr ogle.com/intl/hi/ 0.0073 (FaT ) 0.0073
inputtools/try/

41 75 PAIKI 3 |[f=tt F 0.1509 (%77 ) 0.1509

T T ATH: ST

42 398 IGEll F 0.2769 (F%77 ) 0.2769

43 399 PAIKI 4 |[f"sft i 0.0143 (FFAT ) 0.0143

44 480 PAIKI 1 ||fFsfr F 0.0663 (F%77 ) 0.0663

45 :81/1 PAIK REL i 0.1045 (FaT ) 0.1045

46 481/2. IREL i 0.0022 (ZFaT ) 0.0022

47 581 PAIKI 3 |[f=sft RSkl 0.9114 (FFAT) 0.9114

Total 5.8774

[FT.5. GJ/P/V/13/2019/3A]
a9 FHE™, Aeaw
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 19th June, 2026

S.0. 3326(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of
NH351 in the stretch of land from Km. 154 to Km. 180.1 (MAHUVA - SAVARKUNDLA - AMRELI -
BAGASRA - VADIYA - JETPUR) in the district of RAJKOT in the state of GUJARAT, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Special Land Acquisition
Officer in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
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after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either

allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be

final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH351 in the stretch of land from Km.
154 to Km. 180.1 (MAHUVA - SAVARKUNDLA - AMRELI - BAGASRA - VADIYA - JETPUR) in the district of

RAJKOT in the state of GUJARAT

|State: GUIARAT

|[District: RAJKOT

SI. No. (|Survey/Plot Number|| Type of Land |[Nature of Land Area Area
(in Local Unit) (in Hectares)
Lt | 2 L s L 4 5 | 6 |
[Taluk: Jetpur |
[Village: Pithadiya |
1 éfllélpfl‘ IF}f A[I?(ll 1 Private Agriculture 0.6424 (Hectare ) 0.6424
2 ||147 PAIKI 1 ||Private ||Agriculture || 0.0411 (Hectare )| 0.0411|
3 ||163 ||Private lAgriculture || 0.0115 (Hectare )| 0.0115]
l4 |[164/1 PAIKI 1 ||Private |Agriculture || 0.2494 (Hectare )|| 0.2494|
B |[164/1 PAIKI 2 ||Private lAgriculture || 0.3184 (Hectare )| 0.3184]
6 174 min Private RO“. 0.1373 (Hectare ) 0.1373
griculture
7 [[174 PAIKI 2 ||Private lAgriculture || 0.3024 (Hectare )|| 0.3024]
I8 176 ||Private lAgriculture || 0.0161 (Hectare )| 0.0161]
9 181 min Private RO“. 0.0486 (Hectare ) 0.0486
griculture
10 |l448 PAIKI 6 ||Private |Agriculture || 0.3143 (Hectare )|| 0.3143]
[Village: Derdi |
11 |[156/2 ||Private |lAgriculture || 0.0987 (Hectare )| 0.0987|
12 156/2 NA Private on 0.0593 (Hectare ) 0.0593
griculture
13 ||156/3 ||Private lAgriculture || 0.3284 (Hectare )| 0.3284
14 |[158 PAIKI 1 ||Private lAgricutture || 0.023 (Hectare )| 0.023]
|15 |[159/2 PAIKI 2 ||Private |lAgriculture || 0.003 (Hectare )| 0.003|
16 169 paiki 2 / Paiki 1 ||Private Xg?iculture 0.1534 (Hectare ) 0.1534
17 i3/1 PAIKI 1 PAIKI Private Agriculture 0.1787 (Hectare) 0.1787
18 23/1 PAIKI 1 PAIKI Private Agriculture 0.0183 (Hectare) 0.0183
19 |[23/1 PAIKI 3 ||Private |[Agriculture || 0.1532 (Hectare )| 0.1532]
20 [[25/1 . ||Private |Agriculture || 0.019 (Hectare )| 0.019|
21 ||26/1. ||Private lAgriculture || 0.0024 (Hectare )| 0.0024|
22 ||26/2. ||Private lAgriculture || 0.0605 (Hectare )| 0.0605]
23 ||26/3. ||Private |Agriculture || 0.0585 (Hectare )|| 0.0585|
24 |27 PAIKI 1 ||Private lAgriculture || 0.1415 (Hectare )| 0.1415]
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25 ||35/6 PAIKI 2 ||Private lAgriculture || 0.0198 (Hectare )| 0.0198]
26 |l48/3. ||Private lAgriculture || 0.0397 (Hectare )| 0.0397]
27 |l48/4 . ||Private |Agriculture || 0.0418 (Hectare )| 0.0418|
|28 ||48/6. ||Private ||Agricu|ture || 0.252 (Hectare )|| 0.252|
29 49/1 PAIKI 1 Private xg;‘iculture 0.0092 (Hectare ) 0.0092
30 |l50/3 PAIKI 2 ||Private [Agriculture || 0.0023 (Hectare )| 0.0023|
Village: Bordi Samadhiyala |
31 |[500 Min ||Private |lAgriculture || 0.4304 (Hectare )|| 0.4304
32 ||59 PAIKI 2 ||Private |Agriculture || 0.0317 (Hectare )| 0.0317|
Village: Thana Galol |
33 |[26/1. ||Private |lAgriculture || 0.0704 (Hectare )|| 0.0704
[34 [[372 PAIKI 2 ||Private |Agriculture || 0.0072 (Hectare )| 0.0072]
|35 ||372 PAIKI 3 ||Private ||Agricu|ture || 0.0142 (Hectare )|| 0.0142|
36 372 PAIKI 4 ||Private |lAgriculture || 0.0189 (Hectare )|| 0.0189)|
37 377 ||Private |Agriculture || 0.0004 (Hectare )| 0.0004
38 388 PAIKI Private ngiculture 0.019 (Hectare ) 0.019
|Vi||age: Charaniya |
39 |[73/5 PAIKI 1 ||Private |Agriculture || 0.0072 (Hectare )| 0.0072|
[40 [73/7 PAIKI 2 |[Private [Agriculiure || 0.0073 (Hectare )| 0.0073]
41 |75 PAIKI 3 ||Private lAgriculture || 0.1509 (Hectare )|| 0.1509)
IVillage: Jetpur |
42 1|398 ||Private lAgriculture || 0.2769 (Hectare )| 0.2769)
43 399 PAIKI 4 ||Private |Agriculture || 0.0143 (Hectare )|| 0.0143|
|44 ||480 PAIKI 1 ||Private lAgriculture || 0.0663 (Hectare )| 0.0663|
145 ||481/1 PAIKI 1 ||Private lAgriculture || 0.1045 (Hectare )| 0.1045]
l46 |l481/2. ||Private lAgriculture || 0.0022 (Hectare )| 0.0022]
47 581 PAIKI 3 Private 20“. 0.9114 (Hectare ) 0.9114
griculture
| Total|| 5.8774|

[F. No. GJ/P/V/13/2019/3A]
SHAIKH AMINKHAN, Director
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